T BE PUBLISHED 1N THE GAZETTE OF INDITA EXTRAORDINARY PART I,
SECTION 3. SUR SECTION (i)
Ministry of Finanee
(Departmeny ol Revenue)

(Central Board of Direct Taxes)

New Delhi, the 1, September, 1999

NO”!'IF‘ICA'I'IQN

INCOME-TAX
S.0. (E} - In exercise of (he powers conferre
[ncome-tax Act, 1961 (43 of 1961)

d by sub-section (1) of section 295 of the
following rules further to amend th

- the Central Board of Direct Taxes hereby makes the

e Income-tax Rules, 1962 namely:-

L(1)  These rules may be ¢

alled the Income-tax {
{2) They shall come nto

Q%“n%\_mendment) Rules, 1999
force on the d

ate of their publication in the Official Gazette.

2 Inthe [ncome-tax Rules, [962. in Appendix 1] -

(A} inthe heading TACKNOWI EDGENMENT™ relating to Return Formy No.|.-

(1) for items 1 and 2. the {

ollowing shal pe substituted, namely:-

E\ssc‘ssmem vear | ‘ [ | }} I ] ] ]2.P3¥No.fGIR No. | '] L Ii’ I ’J

(i) in item 6. the figures 19~

shall he omitied:

(B) in Form No | relating to Returny of Income -

(1)in PART - | relating to GENERAL INFORMATION . .

(i) for items 1 and 2. the following shal] be substituted, namely:-

u.-\ssessmem vear[ ' [ f l‘ ‘ I

[2 PANGIRNo. T TT7 LTI iy

. shal} he cintted:

(i) initem 3. the frgures ~ 199~

. (i) after item 15, the following items shall be inserted, namely:-

16, Details of Bank accoun

ts (])lcase mentron principaf bank
Name of the Bank
L B I bank

accoumnts)
Address of the Branch Account Number
=220 OF (he Braneh LRLOUNUINUmDber

17 Details of Credit cards

Credit Card Number Issued by
=alf bard Number issued



STATEMENT OF TOTAL_INCOME", for item 6 and the entries relatin

n

PART-I| relating to STATEMENT OF INCOME, under the head |
g thereto, the

following shall be substituted. namely, -

6. Less: Deductions claimed under Chapter VI-A-

’ Section
WG

- [36GGa

Code Amount(Rs.) | Scetion

Amount (Rs. ) '

*Attach reporticertificate ag prescribed under the relevant section™;

(3) after PART. )] relating to STATEMENT OF TAXES and entries relating thereto, the
following shajl pe inserted. namely:-

4) n

I

[ )

- Amount of any dividend declared/ disn'ibured/paid Rs
- Date and amount paid as

“PART - IIIA

Date of deciaration /distribulion/pa’yment
of any dividend during the previons
year. whichever is earljest

additional 1ax in respect of Date:
dividend mentioned in item 2 Amount: Rs........
- Amount of interest /s | ISP paid, tf any: Rs o
. Total amouynt paid {items 4+5] Rs

PART-lv relating 1o INFORMATION RELEVANT TO BUSINESS OR
"ROFESSION. for item 7 and entries relating theret

0. the folfowing shall be substituted,



Code

136010

SO0(!)(viia)

(3). after PART-V|

inder the heading “VERIFICATION™ the fi
shall be omitted :

Igures “19 {9~

/

f'l. !r’\,\.\.k-\"‘"};'{ Jp—
FNo 142/7998. ;. — ‘ (D Karunakarg Rao)
Notification \()//057—‘ Under Secre[arjf fo the Govr of India

Note:- The pPrincipal riles were published vigl
26.3.1962 and were Jast amended by

¢ noliflication number S 0. 969 (£) d
Notification §. NO. SU3&1ate

ated
-tax (,1'7-“\Arnendment ) Rules,

Incon}r: 1999 vide

€759
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